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. INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KO LAY &, T *-a-;’v;-,_\
@ CONSTITUTION OF KOLKATA BENCHES FROM 16/03/2026 TO1 03ﬁ026 o N ;‘
[20/03/2026 (Friday) is for Misc., Stay, Clubbing, Early Hearing Apgli;c‘ation‘] 2% ; 6—9'1 |
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“SMC” Shri Duvvuru R L Reddy, Vice-President (KZ) nCotirt /Q-g- P
W\ Bench (Hybrid Court Hearing at 10.30 AM.) - Room Noid.d... ===
(Hybrid) [ For 16/03/2026 to 18/03/2026 ] ‘
“Guwahati” Shri Duvvuru R L Reddy, Vice-President (KZ) Court
Bench & Room No.1
(Hybrid) Shri Laxmi Prasad Sahu, Accountant Member
(Hybrid Court Hearing after completion of “SMC” & “Patna” Bench)
[ For 16/03/2026 to 18/03/2026 ]
“Cuttack” Shri George Mathan, Judicial Member Court
Bench & Room No.2
(Hybrid) Shri Rajesh Kumar, Accountant Member |
(Hybrid Court Hearing at 10.30 AM)
“A” Shri George Mathan, Judicial Member Court
Bench & Room No.2
(Hybrid) Shri Rakesh Mishra, Accountant Member
: (Hybrid Court Hearing after completion of “Cuttack” Bench)
i il Shri George Mathan, Judicial Member Court
Bench & Room No.2
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “A” Bench)
I " l Shri Rajesh Kumar, Accountant Member Court
Bench i & Room No.3
(Hybrid) l, Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing after completion of “Cuttack” Bench)
% Shri Rajesh Kumar, Accountant Member Court
Bench & Room No.3
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member
(Hybrid Court Hearing after completion of “C” Bench
"Patna” Shri Laxmi Prasad Sahu, Accountant Member Court
(SMC & Division) & ‘Room No.4
Bench Shri Sonjoy Sarma, Judicial Member
(Hybrid) | (Hybrid Court Hearing at 10.30 AM)
|
“Ranchi” ‘ Shri Sonjoy Sarma, Judicial Member Court
Bench & Room No.4
(Hybrid) Shri Ratnesh Nandan Sahay, Accountant Member ‘
(Hybrid Court Hearing after completion of “Patna” Bench J
n 19/03/2026.
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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 16-MARCH-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION

Assmt,

Srl | Appeal Number Yoar Assessee Name Remarks
1 ITA 1/PAT/2025 2015-16 | [A] BINOD KUMAR SINGH
2 | ITA 368/PAT/2025 | 2017-18 S[a}l:Gg{?NR;:ﬂDﬁg?RWAL THROUGH LEGAL REPRESENTATIVE WIFE
3 | ITA 436/PAT/2025 | 2018-19 |[A] BHUPESH NEMANI
4 | ITA 551/PAT/2025 | 2018-19 |[A] SHIV SHANKAR MANDAL
5 | ITA 18/PAT/2026 2016-17 | [A] RISHABH KUMAR
6 | ITA 23/PAT/2026 2016-17 | [A] PRINCE KUMAR GUPTA
7 | ITA 24/PAT/2026 2021-22 | [A] BARUNKANT SATYAM
8 | ITA 25/PAT/2026 2019 [A] SHAILENDRA KUMAR

For)ﬁfant/kegistra

13-Mar-202
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COME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION

Srl | Appeal Number A::?rt' Assessee Name Remarks
1 | ITA 558/PAT/2024 2017-18 | [A] SHYAMKARAN SINGH
2 | ITA 675/PAT/2024 | 2018-19 |[A] RAMESH KUMAR NATHANI
3 ITA 3/PAT/2026 2020-21 | [A] PRITI KUMARI

For Assistant Registra
13-Mar-202,




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION

Srl | Appeal Number A,:,Z:‘rt' Assessee Name Remarks
1 | ITA 503/PAT/2024 2011-12 | [A] USHA DEVI KASERA
2 | ITA 504/PAT/2024 | 2014-15 |[A] USHA DEVI KASERA
3 | ITA 548/PAT/2025 2023-24 | [A] KARUNA KUMARI
Zz—
Farfl)s\sistant Registr:

13-Mar-202




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 19-MARCH-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION

Appeal Number A:Z?rt' Assessee Name Remarks

Sri

1 | ITA 265/PAT/2025 | 2020-21 |[A] SHANTI DEVI HISARIA

For Assistant Registr:

13-Mar-202




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 16-MARCH-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTIOM

Srl | Appeal Number Aiz:?' Assessee Name Remarks
1 | ITA 469/PAT/2024 2017-18 | [A] ISHAN INTERNATIONAL EDUCATIONAL SOCIETY

2 | ITA 133/PAT/2025 2015-16 | [A] TECHNOCULTURE BUILDING CENTER

3 | ITA 134/PAT/2025 | 2017-18 |[A] TECHNOCULTURE BUILDING CENTER PRIVATE LIMITED
4 | ITA 552/PAT/2025 2014-15 | [A] SHANTI SRI SOCIAL AND EDUCATIONAL FOUNDATION
5 | ITA 556/PAT/2025 2017-18 | [A] MATESHWARI CONSTRUCTION

6 ITA 19/PAT/2026 2012-13 | [A] SURYA BHUSHAN SINGH

7 | ITA 20/PAT/2026 | 2013-2014 |[A] RADICAL FINCAP PRIVATE LIMITED

8 ITA 21/PAT/2026 | 2014-2015 | [A] RADICAL FINCAP PRIVATE LIMITED

9 ITA 22/PAT/2026 2018-19 | [A] SALIM ANSARI

10 | ITA 26/PAT/2026 | 2018-2019 | [A] SALIM ANSARI

Fg)\ﬂfﬁstanf‘k?gistn
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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 17-MARCH-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER

AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION.

Srl | Appeal Number A$::1rt' Assessee Name Remarks
1 | ITA 500/PAT/2024 2022-23 | [A] MANOJ KUMAR
2 | ITA 641/PAT/2024 2018 [D] SUNRISE POLYFILMS PRIVATE LIMITED
3 | ITA 707/PAT/2024 2018-19 | [A] RSD NATURAL RESOURCES PRIVATE LIMITED
4 | ITA 708/PAT/2024 | 2021-2022 | [A] RSD NATURAL RESOURCES PRIVATE LIMITED
5 | ITA 37/PAT/2025 2014-15 | [A] SAHAY PROPERTIES AND INVESTMENTS PVT. LTD.
6 | ITA 330/PAT/2025 2023-24 | [A] DEEPIKA AGARWAL
7 | ITA 387/PAT/2025 | 2022-23 |[A] RAJEEV KUMAR
8 | ITA 388/PAT/2025 2023-24 | [A] RAJEEV KUMAR
9 | ITA 439/PAT/2025 | 2023-24 |[D] DEEPIKA AGARWAL
or Assistant Registra

13-Mar-2021




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 18-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION.

Srl | Appeal Number Aszr:rt. Assessee Name Remarks
] [A] BIHAR GRAMIN BANK (SINCE AMALGAMATED WITH DAKSHIN
1 | TAASIPATI2028 | ROIS-IB. |gioccomann mani
2 | ITA 613/PAT/2024 | 2018-2019 | [A] BIHAR GRAMIN BANK (SINCE AMALGAMATED)
] [A] BIHAR GRAMIN BANK (SINCE AMALGAMATED WITH DAKSHIN
3 | ITA 180/PAT/2025 | 2013-2014 |griiso’ o e BaNK)
. [A] MADHYA BIHAR GRAMIN BANK (AMALGAMATED WITH DAKSHIN
4 | TTA158/PAT/2023 | 201415 |gfiuso ot BANK)
] [A] ESRTWHILE BIHAR GRAMIN BANK THROUGH DAKSHIN BIHAR
5 | ITA352/PAT/2023 | 2016-17 | i o
" [A] BEGUSARAI KSHETRIYA GRAMIN BANK (SINCE AMALGAMATED
6 | ITA 174/PAT/2025 | 2017-2018 |\ /) HAKSHIN BIHAR GRAMIN BANK)
] [A] BEGUSARAI KSHETRIYA GRAMIN BANK (SINCE AMALGAMATED
7| TTA175/PAT/2025 | 2017-2018 |y 11 bAKSHIN BIHAR GRAMIN BANK)
] [A] BEGUSARAI KSHETRIYA GRAMIN BANK (SINCE AMALGAMATED
8 | TTA 176/PAT/2025 | 2018-2019 |1y pAKSHIN BIHAR GRAMIN BANK) o
) [A] BEGUSARAI KSHETRIYA GRAMIN BANK (SINCE AMALGAMATED
9 | TTA177/PAT/2025 | 2019-2020 |y pAKSHIN BIHAR GRAMIN BANK) -
; [A] BIHAR KSHETRIYA GRAMIN BANK (SINCE AMALGAMATED WITH
10 | ITA 178/PAT/2025 | 2018-2019 |5k el 'BIViAR GRAMIN BANK)
] [A] BIHAR KSHETRIYA GRAMIN BANK (SINCE AMALGAMATED WITH
11 | ITA 179/PAT/2025 | 2013-2014 |5sicct i BTHAR GRAMIN BANK)
12 | ITA 514/PAT/2024 | 2017-18 |[D] GIRIJA SHANKAR DUTT
13 | ITA 555/PAT/2024 | 2014-15 |[A] SHREE PRAKASH SINGH

For Assistant Registrar
13-Mar-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA

HYBRID COURT HEARING, GOOGLE MEET ID: - WUJ-UMEQ-TBB; TIME: - AS PER CONSTITUTION.

CAUSE LIST OF DB BENCH FOR 19-MARCH-2026 (THURSDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE SONJOY SARMA, JUDICIAL MEMBER

IN COURT ROOM 4

Assmt.

Srl | Appeal Number Vi Assessee Name Remarks
1 ITA 4/PAT/2023 2017-18 | [D] BALAJI TIRUPATHI CONSTRUCTION
2 CO 9/PAT/2025 2017-18 | [A] BALAJI TIRUPATHI CONSTRUCTION
3 | ITA 121/PAT/2023 2015-16 | [D] BIHAR STATE POWER GENERATION COMPANY LIMITED
4 | ITA 300/PAT/2024 2016-17 | [A] BIHAR STATE POWER GENERATION CO LTD
5 | ITA 445/PAT/2024 2019-20 | [D] ANGIKA VIHAR BUILDING CONSTRUCTION
6 | ITA 120/PAT/2025 | 2018-19 |[A] NIRAJ KUMAR
7 | ITA 193/PAT/2025 2002-03 | [A] SATISH KUMAR KESHRI, PATNA
8 | ITA 285/PAT/2025 2017-18 | [D] PRATYUSH SHUKLA
9 | ITA 392/PAT/2025 2020-21 | [A] SAROJ KUMAR SINGH
10 | ITA 469/PAT/2025 2016-17 | [A] SHRI MUNESHWAR PRASAD
11 | ITA 531/PAT/2025 2017-18 | [D] NITESH SIKARIA & SONS(HUF)
12 | ITA 553/PAT/2025 2017-18 | [A] AJAY KUMAR SINGH
13 | ITA 554/PAT/2025 2017-18 | [A] AJAY KUMAR SINGH
istant Registran

13-Mar-202




